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(2022) 01 GUJ CK 0064
Gujarat High Court

Case No: R/Criminal Misc.Application No. 22096 Of 2021 In R/Criminal Appeal No. 1933 Of
2021

State Of Gujarat APPELLANT
Vs
Manubhai Amrabhai

. RESPONDENT
Boricha

Date of Decision: Jan. 18, 2022
Acts Referred:
 Indian Penal Code, 1860 - Section 114, 323, 324, 394, 504, 506(2)
» Gujarat Police Act, 1951 - Section 135
» Code Of Criminal Procedure, 1973 - Section 209, 313, 378, 378(1)(3), 379
Citation: (2022) 01 GUJ CK 0064
Hon'ble Judges: S.H.Vora, J; Sandeep N. Bhatt, J
Bench: Division Bench
Advocate: Monali Bhatt

Final Decision: Dismissed

Judgement
Sr. No.,Particulars,Exh
1,Devendrasinh Ramdevsinh Gohil-complainant,16
2,Shabbirbhai Musabhai Daraiya A¢4a,—" Panch Witness,21
3,Jagdishbhai Nathabhai Satiya A¢&,—" Panch Witness,25
4,Bhikhabhai Budhabhai Chauhan A¢4,~" Panch Witness,26
5,Vallabhbhai Gafulbhai Pateliya A¢a,~" Panch Witness,27

6,Nirmalsinh Ajitsinh Gohil A¢a,~" Witness,37



7,Ranjitsinh Chhatrasinh Gohil- Witness,39

8,Dr. Jagdishsinh Fatehsinh Rana,40

9,Yuvrajisinh Vikramsinh Gohil A¢4a,—" Witness,42
10,Jitubha Dilubha Gohil A¢a,~" Witness,43
11,Ghanshyamsinh Jagdishsinh Gohil A¢a,~" Witness,45
12,Ajitbhai Jamsingbhai Kher,50

13,Anopsinh Ramsinh Gohil A¢a,~" Police Witness,52
14,Dilipbhai Khimjibhai Vaghela-Police Witness,61
15,Janaksinh Balvantsinh Vaghela-10,71
3,Panchnama of place of incident,27

4,Certificate of injury,41

5,MLC Form,42

6,Notification,51

7,True copy of xerox of station diary,53

8,Yadi of handing over case papers to PSI,54

9,Fax Message,55

10,Yadi sent to Ld. APP,62
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